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RW/NH-33044/0412022-SfrR (PfrB)
Government of India

Ministry of Road Transport fr Highways
Transport Bhawan, 1, Parliament Street, New Delhi - 110001

(SfrR Zone)

Dated: 15.02.2022

To,

1. The Chief Secretaries of all the State Governments/UTs.
2. The Chairman, NHAI, 1, G-5 & 6, Sector-10, Dwarka, New Delhi - 110045.
3. The Managing Director, NHIDCL, PTI Building, 3rd Floor, Parliament Street, New

Delhi-110001.
4. The Principal Secretaries/ Secretaries of all States/ UTs Public Works

Department dealing with National Highways, other Centrally Sponsored Schemes
& State Schemes.

5. All Engineers- in -Chief and Engineers of all States/ UTsPublic Works Department
dealing with National Highways, other Centrally Sponsored Schemes & State
Schemes.

6. Director General Border Roads, Seema Sadak Bhawan, Ring Road, Naraina, New
Delhi.

7. All CE-ROs,ROsand ELOof the Ministry.

Sub:- 'Use of dynamite on hills/ mountains for the construction of roads'-regarding.

Various references have been received from Ministry of Home Affairs forwarding
therewith recommendations of Department-Related Parliamentary Standing Committee
(DRPSC)on -Home Affairs regarding immediate ban on the use of dynamite for
development projects in the Himalayan region and make judicious use of technology
particularly in high altitude Himalayan region to minimize the damage to ecology and
environment.
2. The issue has been examined in the Ministry and it is observed that the
development in hilly/mountains region inter-alia including Himalayan region requires
construction of roads as critical infrastructure. Considering concerns raised regarding
use of dynamite, it is suggested as far as possible the use of rock breakers and
excavators may be used in these areas for construction of roads. However, use of
explosives may be resorted only in the inescapable circumstances.

3. To avoid any damages to the mountains, controlled blasting, using specific
quantity of explosives and delay detonators which is a viable technology may be
explored and adopted. The commonly used material is gel explosive which is efficient
and being manufactured in our country. It is suggested that a careful use of explosives
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may be employed 0 achieve controlled blasting and avoid undue damage to hills. Also,
techniques like h dro-seeding, etc. may be used to achieve sustainable vegetation
cover along with s ope stabilization measures.

4. This issues ith the approval of competent authority.

Copy to:

1. All CEsin th Ministry of Road Transport & Highways

2. The Secreta y General, Indian Road Congress

3. Technical ci cular file of S&R (P&B) Section

4. NIC-for uplo ding on Ministry's website under "What's new"

n.J~
(S~Sh Prakash)

Executive Engineer (S&R)

Copy for kind infor ation to:-
1. Sr. PPSto Secre ary (RT&H)
2. PSto ADG-Noda Officer (RoadWing)
3. Sr. PPSto AS (R &H)
3. PSto all ADGs/ Es/ JS (T)/ JS (H)/ JS (LA&C)/ JS EIC)
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3. Regarding package wise components and consent status & Action taken by HPSPCB 

[refer para 3.1.2 & 3.1.3 at page no. 2045 to 2048].         

Objection/ comments: 

3.1. During the inspection by the joint committee, the pollution control devices were 

already installed and utilised by the Stone Crushers, Hot Mix Plant, RMC of the Project 

proponents. Proper consent renewal has been obtained from the concerned authority. The 

consent Certificates are enclosed herewith.  

3.1.1. M/s ABCI Infrastructure Ltd. (Pkg. I): The details of components installed by M/s ABCI 

Infrastructures Pvt. Ltd. along with their consent and operation status are tabulated 

below: 

Table: Status of Components installed by M/s ABCI Infrastructure Ltd 
 

Sr. No. Name of component and 

location 

Consent 

Status 
Operation Status Compliance 

 
1 

Hot Mix Plant in Vill. Kunja 

Matraliyon, Paonta Sahib, Distt. 

Sirmaur, H.P. 

Valid up to 

31.03.2024 

Non-operational and 

dismantled as the project 

stretch is in handing over 

stage. 

NA 

 
2 

Wet Mix Macadam (WMM) Plant 

in Vill. Kunja Matraliyon, Paonta 

Sahib, Distt. Sirmaur, H.P. 

 
Valid up to 

31.03.2024 

Non-operational and 

dismantled as the project 

stretch is in handing over 

stage. 

NA 

 

3 

Ready Mix Concrete (RMC) 

Plant in VPO Rajban, Tehsil 

Paonta Sahib, Distt. Sirmaur, 

H.P. 

 
Valid up 

to  31.03.2025 

Operational with valid 

consent of the State 

Board 

The EPC Contractor has 

received a renewal for CTO 

from the State Pollution 

Control Board, Himachal 

Pradesh and its validity is 

up to 31.03.2024. 

Certificates are attached 

herewith.  

 
4 

Mobile Stone Crusher in Vill. 

Chilon, Tehsil Kamrau, Distt. 

Sirmaur, H.P. 

Valid up to 

31.03.2024 

Non-operational and 

dismantled as the project 

stretch is in handing over 

stage. 

NA 

 

3.1.2. The details of components installed by M/s R.G. Buildwell Engineer Ltd. along with 

their consent and operation status are tabulated below: 

Table: Status of Components installed by M/s R.G. Buildwell Engineer Ltd. 
 

Sr. No. Name of component 
and location 

Consent Status Operation Status Compliance 

 
1. 

Wet Mix Macadam 

(WMM) Plant in 

Kamrau, Distt. 

Sirmaur, H.P. 

Valid up to 

31.03.2025 

Non-operational / 

Dismantled. 

NA 

2. Stone Crusher in 

Kamrau, Distt. 

Sirmaur, H.P. 

Valid up to 

31.03.2025 

Being Dismantled. NA 

3 Hot Mix Plant (HMP) Valid up to Without Consent. The EPC Contractor has received a 
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in Village Baas 

Chhunu, Kamrau, 

Sirmour HP. 

31.03.2025 renewal for CTO from the State 

Pollution Control Board, Himachal 

Pradesh and its validity is up to 

31.03.2024. Certificates are 

attached herewith. 

 

3.1.3. The details of components installed by M/s HES Infra Pvt. Ltd., along with their 

consent and operation status are tabulated below: 

Table: Status Components installed by M/s HES Infra Pvt. Ltd. 

Sr. No. Name of component and location Consent Status Operation Status Compliance 

 
1. 

Stone crusher installed 

at RD (57+800) kms 

 
Valid up to 

31.03.2025 

Plant sealed on 

08.07.2024 by 

Committee headed by 

SDM Shillai, Distt 

Sirmaur, HP 

The EPC Contractor has 

received a renewal for 

CTO from the State 

Pollution Control Board, 

Himachal Pradesh and 

its validity is up to 

31.03.2025. Certificates 

are attached herewith. 

 
2. 

Wet Mix Macadam Plant 

at RD (57+800) kms 

 
Valid up to 

31.03.2025 

Renewed Consent to 

Operate (RCOP) valid 

till 31.03.2025. 

 
3. 

Hot Mix Plant at RD (57+800) kms 

 
Valid up to 

31.03.2025 

Plant sealed on 

08.07.2024 by 

Committee headed by 

SDM Shillai, Distt 

Sirmaur, HP 

 
4. Ready Mix Concrete (RMC) 

Plant installed at RD 60+00 

kms 

 
Valid up to 

31.03.2025 

Plant sealed on 

08.07.2024 by 

Committee headed by 

SDM Shillai, Distt 

Sirmaur, HP 

 

3.1.4. PRL Projects and Infrastructure Ltd. & Dhatarwal Construction Company Pvt Ltd (JV) 

(Pkg. IV). The details of components installed by M/s PRL Projects and Infrastructure 

Ltd Dhatarwal Construction Company Pvt. Ltd. JV along with their consent and 

operation status are tabulated below: 

 
Table: Status of components installed by M/s PRL Projects and Infrastructure Ltd. &  

Dhatarwal Construction Company Pvt. Ltd (JV) 
 

Sr. No. Name of component 
and  location 

Consent 
Status 

Operation Status Compliance 

 
1. 

Stone crusher installed Near 

minus bridge, Mauza Kharkah, 

Tehsil Shillai, District Sirmaur 

H.P. 

Valid up to 

26.09.2023 

Non-operational and 

machinery have been 

removed after the 

completion of work. 

NA 

 
2. 

Hot Mix Plant Near minus 

bridge, 

Mauza Kharkah, Tehsil Shillai, District Sirmaur H.P. 

Valid up to 

26.09.2023 

3. 

Ready Mix Concrete (RMC) 

Plant 

installed Near the minus bridge, 
Mauza 
Kharkah, Tehsil Shillai, District 
Sirmaur H.P. 

Valid up to 
26.09.2023 
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II is vertiicd that this otfice lth) ! ll' !: Bitr 

('on truction Compn about the damage o! it alr suppi; scm 
pumps: and irrigation whemes duriny eweylio:) r} 

rab.abttation & up-uradation te niernediate l:ane coniuuriion oi 
! (iumma seetion. water suppl schemes nd Han l'ups o! 

QUUTTY SURVEYOR 

L.N.M. Inse Projects 
Pvt. Ltd. (NH-707), 

Paonta Sahib 

Ass/start Engineer 
Jal SHakti Sub-Division 

Nerwa 

trnent 0ts heen restorcd. 
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Dated: - 11-06-2024 

Junior Engineer 

This is to certify that M/S Shivalik Buildtech Pvt. Ltd. Have completed the 

work of PL of GI Pipe 20 mm dia 800 Rmt, INo hand pump installed as per the approved 

estimate submitted by this office anexuture attached. This no objection certificate is being 

issued to M/S Shivalik Buildtech Pvt. Ltd. for onward submission to concerned officials 

involved in rehabilitation/upgradation of Gumma-Fediz section of NH-707. 

JSV 

GOVERNMENT OF HIMACHAL PRADESH 

Gumma 

JAL SHAKTI VIBHAG 

*TO WHOM IT MAY CONCERN* 

ssistant Engineer 
JSV Sub Division Nerwa 

ExecíkeEngineer JSV Division Nerwa 
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Location Gram Panchayat Bokala Pub: Drinking Water Bowri, drinking tank etc. near Pab 

repaired/ reconstructed by the Contractor and toilet was found not damaged. 
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Location Near GSS Sataun RD 20+100 No Dumping 
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Location RD 21+900 Tress not affected and no dumping done 
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Location RD 22+900 to 23+300 No dumping done.  
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Location RD 24+100 Baskundi near Hewna No Dumped 

 

 

 

Location RD 24+310 Hewna Kali Temple  

No Muck Dumping done 
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Location RD 25+500 to 26+700 Gabion wall constructed: nallah not obstructed and water 

channelised 
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Location RD 27+400: No muck dumping has been done at this location. Major landslide 

event on 30.07.2021 washed away the entire carriageway in 300m section and connectivity 

was restored after almost a month by shifting alignment to hill side. 
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Location RD 42+700 Constructed Retaining wall is intact at this location and no damage due 

to dumping. 
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Location RD 42+800 damage of pillars constructed: Pillars damaged due to natural slide and 

have been reconstructed. 
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Location RD 45+000 Bora Khad Gabion wall constructed: No dumping done at this location 

and there is no crematorium at this location. 
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Location RD 50+300 Chikar Bridge Gangtoli: Groundwater and drinking water sources 

repaired/ reconstructed by the contractor. 
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Location RD 51+500 Near Timbi: The material lying on valley side is natural landslide 

material and no dumping has been done at this location. Debris from Nallahs have been 

cleared and unobstructed flow of water has been ensured. 
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Location RD 52+800 Ashyari Bridge: No muck dumping has been done at this location. 
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Location RD 55+300 Near Gangtoli   

Irrigation pipeline repaired 
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Location RD 56+050 Gangtoli gaad: The house is situated almost 50 meter away from 

carriageway and no damage due to construction has occurred. The house was damaged due to 

natural slide. Pipeline shifting work has already been completed at this location. 
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Location RD 61+880: no damage to trees/ shrubs. 
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Location RD 73+350 Nalare Nallah: Culvert and gabion wall constructed and proper 

channelization of water has been ensured. 
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PSH/ABCI/NH707/GL/2024-2025/1336  Date: 08.07.2024 

To, 
Sh. Anil Joshi, IFS 
Member Secretary, 
The HP State Pollution Board, 
HIM Parivesh Bhawan, 
Phase – III, New Shimla-09 
Ph. No. 0177-2673766 

Sub. : Environmental compensation on the analogy prescribed by Hon’ble NGT in the 
matter of Abhishek Rai Vs. State of HP & Ors. for unscientific muck dumping. 

Dear Sir, 

We are in receipt of your letter no. PCB/RO Paonta Sahib, NH 707 (ABCI 
Infrastructure)/Mandi/24-2854-57 dated 21.06.2024 by email dated 05.07.2024 at 1:02 PM and 
surprised to note that direction has been made to deposit the Environmental Compensation 
amounting to Rs. 4,00,000’- for alleged violation of the provisions under the Water (Prevention 
and Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 
and directions of the Hon’ble NGT in its order dated 29.07.2013 in O.A. No. 256 of 2013 titled 
as Abhishek Rai Vs. State of HP & Ors.  

It is reiterated that there was no unauthorized/unscientific dumping. We have obtained 
permissions/consents from the respective landowners/department for disposal of the muck and 
provided the required retaining structures. Copies of such approvals have also been submitted 
for your ready reference and all show cause notices were replied with comments/compliance 
report as under: 

HPSPCB  Show Cause Notice ABCI’s Reply 
Letter no. 3056-57 dated 13.02.2024 Letter No. #1227 dated 07.03.2024 
Letter No. 3438-40 dated 14.03.2024 received 
on 15.03.2024 

Letter No. #1250 dated 20.03.2024 

Letter No. 3510-13 dated 23.03.2024 received 
on 30.03.2024 

Letter No. #1259 dated 01.04.2024 

Nevertheless, apropos to the observations made by your good office, we have also taken the 
necessary actions and submitted the compliance report. We are not aware of any re-inspection 
conducted by your good office on 31.03.2024. We request your good office to conduct a joint 
site visit and verification of the compliance made by us. In view of the above, your direction 
to deposit the environmental compensation is unjustified and against the principle of natural 
justice as we have not been provided an opportunity of being heard.  

Without prejudice and without admitting any violation as alleged in your letter and pending 
joint site visit and verification of the compliance made by us, we have complied with your 
direction and deposited Rs. four lakhs under protest in the account of Member Secretary, HP 
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State Pollution Control Boar, Bank of Bardoa A/c no. 54140100001617 and receipt thereof is 
enclosed herewith.  

It may please be noted that we have already completed the project work and no major 
construction activity is ongoing. You are requested to kindly conduct a joint site visit and 
verification of the compliances made by us and thereafter review your direction and refund the 
amount deposited by us  

This is without to the rights and remedies available to us which are hereby expressly reserved. 

Yours faithfully, 
For ABCI Infrastructures Pvt. Ltd.  

(Authorized Signatory) 
NH-707 
Paonta Sahib, Sirmour 
Himachal Pradesh 
Email ID: -Paonta.sahib@abciinfra.com 

Encl. : Payment Receipt 

Copy To:- 
1. The Project Director, MoRTH PIU, NH-707, Paonta Sahib.
2. The Team Leader, LN Malviya, NH-707, Paonta Sahib, Sirmour District, Himachal Pradesh.
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